Cause List for Mediation Centre

Date : 19/09/2026

Mediator : Dr. Archana Sinha, Retd Judicial Officer

Case No.: 586/26 Caseld: 2608M09096 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
CHANDRA ANAND Vs. DAL CHAND ANAND

Total Days spent : 32
Case No.: 99/23 Caseld: 2608M09490 Referring Judge : Ms. Anshul Singhal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
SUBHLAKSHMI FINANCE PVT LTD Vs. MULAKH RAJ

Total Days spent : 22
Case No.: 1112/23 Case ld: 2608M08463 Referring Judge : Sh. Chander Mohan, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:30:00 PM
JAI KISHAN SAINI Vs. VIKCY SHARMA AND ORS

Total Days spent : 48
Case No.: 1102/26 Case ld: 2608M09488 Referring Judge : DLSA Central, DLSA (Central)
Case Type : COMMERCIAL : COMMERCIAL Hearing Time : 3:00:00 PM
NORTHERN FREIGHT CARRIERS Vs. VTL GLOBAL SUPPLY CHAIN SOLUTIONS PVT LTD

Total Days spent : 20
Case No.: 232/24 Caseld: 2609M09633 Referring Judge : Ms. Priyanka Bhagat, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 3:00:00 PM
MAYA SHANKAR PRASAD Vs. PRADEEP KUMAR

Total Days spent : 13
Case No.: 91/20 Caseld: 2608M08464 Referring Judge : Ms. Shruti Sharma-l, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 3:00:00 PM
MEENAKSHI KAPOOR Vs. PAWAN KAPOOR

Total Days spent : 48
Case No.: 815/26 Caseld: 2609M09661 Referring Judge : Sh. Rajesh Kumar Goel, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 3:30:00 PM
DALJIT KAUR ANAND Vs. M/S FLAVOR OF SOUTHVALA PVT LTD

Total Days spent : 13
Case No.: 1413/26 Caseld: 2609M09663 Referring Judge : Sh. Arvind Dev, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 3:30:00 PM
MUKESH KUMAR Vs. RAJINDRI DEVI

Total Days spent : 13

Total: 8
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Mediator : Dr. Renu Aggarwal, Advocate
Case No.: 577/22 Caseld: 2608M09347 Referring Judge : Sh. Loveleen, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 11:30:00 AM
SONIA MADAN @ NAINA SACHDEVA Vs. JITENDER SACHDEVA

Total Days spent : 27
Case No.:  104/21 Caseld: 2603M04013 Referring Judge : Sh. Manish Gupta, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 12:00:00 PM
PRIYANKA AHUJA Vs. SAMEER AHUJA

Total Days spent : 174
Case No.:  3288/24 Caseld: 2602M02694 Referring Judge : Sh. Loveleen, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 12:00:00 PM
SUMIT CHAWLA Vs. BHAWNA ANEJA

Total Days spent : 202
Case No.: 811/23 Caseld: 2607M08118 Referring Judge : Sh. Vinay Singhal, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
BHAVNA SAINI Vs. D K SAINI

Total Days spent : 55
Case No.: 1061/18 Case ld: 2608M08458 Referring Judge : Ms. Susheel Bala Dagar, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
GULSHAN RANA Vs. ASHOK KUMAR RANA

Total Days spent : 48
Case No.: 9/25 Caseld: 2609M09723 Referring Judge : Ms. Shaina Goyal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
SABA IZNA Vs. WASEEMUDDIN

Total Days spent : 13
Case No.: 1646/23 Caseld: 2607M07578 Referring Judge : Sh. Dev Saroha, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 PM
PUSHPA SINGH Vs. GYANTI DEVI

Total Days spent : 69
Case No.: 1697/25 Caseld: 2609M09656 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 12:00:00 PM
MAMTA Vs. RAMAN

Total Days spent : 13
Case No.: 16365/17 Case ld: 2605M05567 Referring Judge : Sh. Arvind Tomar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
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APL CROP SCIENCE PVT LTD Vs. GURUCHARAN SINGH
Total Days spent : 139
Case No.: 1965/24 Caseld: 2609M09731 Referring Judge : Ms. Shaina Goyal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
AYUSH JAIN Vs. RAHUL JAIN
Total Days spent : 13
Case No.: 12445/16 Caseld: 2608M08435 Referring Judge : Sh. Anil Kumar Paswan, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 2:00:00 PM
SURENDER KUMAR RAI Vs. R S RAI AND ORS
Total Days spent : 48
Case No.: 3225/23 Caseld: 2608M09275 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
OJAS GEMS AND JEWELS Vs. M/S BRAINZTORM TECHINICAL EXCELLENCE PVT LTD
Total Days spent : 27
Case No.:  3224/23 Caseld: 2608M09280 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SHRI RAM TRADERS Vs. M/S BRAINZTORM TECHNICAL EXCELLENCE PVT LTD
Total Days spent : 27
Case No.: 333/17 Caseld: 2609M09650 Referring Judge : Ms. Riya Guha, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
RAJEHS TYAGI Vs. RAVI SINGH THAKUR
Total Days spent : 13
Case No.: 678/20 Caseld: 2605M06214 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. SAURABH MONGA
Total Days spent : 125
Case No.: 1303/26 Caseld: 2608M09395 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
NEHA Vs. MUKUL
Total Days spent : 25
Total : 16
Mediator : Ms. Alka Ahir, Advocate
Case No.: 3268/18 Caseld: 2608M09278 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
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VIJAYLAXMI SRIVASTAVA Vs. SUDHIR BAJAJ

Total Days spent : 27
Case No.:  4529/24 Caseld: 2608M09407 Referring Judge : Sh. Gaurav Ujjwal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
M/S JBD TRADING PVT LTD Vs. M/S BAWA ELECTRIC AND HARDWARE STORE

Total Days spent : 22
Case No.: 3267/18 Caseld: 2608M09286 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
VIJAL LAXMI SRIVASTAVA Vs. SUNITA BAJAJ

Total Days spent : 27
Case No.: 1/26 Caseld: 2608M08689 Referring Judge : Sh. Pankaj Arora, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
SYED AMEEM AHMED Vs. MIRZA ALAM BEG

Total Days spent : 41
Case No.: 12146/24 Caseld: 2609M09720 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
CHOLAMANDALAM INVESTMENT AND FINANCE CO Vs. SUBHASH ALI

Total Days spent : 13
Case No.: 121/25 Caseld: 2608M08709 Referring Judge : Ms. Disha Langan, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
CHANDNI Vs. MANOJ KUMAR

Total Days spent : 41
Case No.: 551/26 Caseld: 2608M08440 Referring Judge : Ms. Surabhi Sethi, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
RAJDHANI LAMINATES Vs. M/S EVERTRADE INDIA

Total Days spent : 48
Case No.: 632/25 Caseld: 2608M08708 Referring Judge : Sh. Anshul Mehta, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
M/S MASKEEN TOYS PVT LTD Vs. M/S MAIVIN CONSULTING SERVICES PVT LTD

Total Days spent : 41
Case No.: 1037/20 Caseld: 2609M09662 Referring Judge : Sh. Milan Goel, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
NOOR BISMILLAH Vs. JAVED

Total Days spent : 13
Case No.: 1003/19 Case ld: 2608M08455 Referring Judge : Sh. Lalit Kumar, DJS
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Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
PRITI SINGH PANCHAL Vs. DAYA CHAND

Total Days spent : 48
Case No.:  339/26 Caseld: 2608M09414 Referring Judge : Ms. Shruti Sharma-ll, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
LALITA Vs. DILIP KUMAR

Total Days spent : 22
Case No.:  640/25 Caseld: 2608M09433 Referring Judge : Ms. Gunjan Gupta, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 2:30:00 PM
LOVENEET SHARMA Vs. SANTOSH KUMAR THAKUR

Total Days spent : 20
Case No.: 18/26 Caseld: 2608M08794 Referring Judge : Ms. Tyagita Singh, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:30:00 PM
SHIVANI Vs. ASHISH

Total Days spent : 41
Case No.: 236/23 Caseld: 2608M09446 Referring Judge : Ms. Anshul Singhal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
JASPAL SINGH Vs. RINKI KUMARI

Total Days spent : 20
Case No.: 215/23 Caseld: 2608M09448 Referring Judge : Ms. Anshul Singhal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
JASPAL SINGH Vs. RAJNI KUMARI

Total Days spent : 20
Total : 15
Mediator : Ms. Geetanjali Sharma, Advocate
Case No.: 173/20 Caseld: 2608M09191 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
DEEPAK SHARMA Vs. SANJAY KUMAR

Total Days spent : 30
Case No.:  938/26 Caseld: 2609M09721 Referring Judge : Sh. Ayush Sharma, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 12:00:00 PM
NISHA Vs. PREM

Total Days spent : 13
Case No.: 2211/24 Case ld: 2607M07402 Referring Judge : Sh. Pranjal Gangwar, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
MINTWALK FINTECH SERVICES PVT LTD Vs. SAURYA COMMUNICATION THROUGH RAJESH KUMAR

Total Days spent : 76
Case No.:  485/22 Caseld: 2608M08467 Referring Judge : Sh. Vikas Madaan, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
C L PRODUCTS INDIA LTD Vs. ANKIT GARG

Total Days spent : 48
Case No.: 18202/18 Caseld: 2609M09649 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
RAMESH CHANDER Vs. FITI TECH INNOVATION PVT LTD

Total Days spent : 13
Case No.:  639/25 Caseld: 2609M09646 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 1:00:00 PM
KALPANA JAIN Vs. KAILASH CHAND

Total Days spent : 13
Case No.:  740/25 Case ld: 2609M09647 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 1:00:00 PM
KALPANA JAIN Vs. BHUSHAN KUMAR

Total Days spent : 13
Case No.: 62/24 Caseld: 2607M08032 Referring Judge : Ms. Richa Sharma, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 1:00:00 PM
DAVINDER SINGH MAKAN Vs. ECONOMIC TRANSPORT ORGANISATION

Total Days spent : 57
Case No.: 654/25 Caseld: 2607MO07311 Referring Judge : Ms. Shruti Sharma-Il, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
RUCHIKA Vs. VARUN KALSI

Total Days spent : 76
Case No.: 3271/25 Caseld: 2607M07301 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S SYNERGY ADVANCED METALS LTD Vs. PARVEZ AHMED KHALKULLAH CHAUDHARY

Total Days spent : 76
Case No.: 3272/25 Caseld: 2607M07302 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S SYNERGY ADVANCED METALS LTD Vs. PARVEZ AHMED KHALKULLAH CHAUDHARY

Total Days spent : 76
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Case No.: 116/20 Caseld: 2608M09190 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
ANJU SHARMA Vs. SANJAY KUMAR

Total Days spent : 30
Case No.:  803/25 Case ld: 2608M08700 Referring Judge : Sh. Jitendra Pratap Singh, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 3:00:00 PM
ABHINAV VERMA Vs. SATISH VERMA

Total Days spent : 41
Case No.: 120/26 Caseld: 2609M09648 Referring Judge : Ms. Vineeta Goyal, DHJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 11:00:00 PM
KALPANA SOLANKI Vs. BIRHAMJEET SOLANKI

Total Days spent : 13
Case No.:  3382/22 Caseld: 2608M09261 Referring Judge : Sh. Arvind Tomar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
HARSH JAIN Vs. VARSHA

Total Days spent : 27
Total : 15
Mediator : Ms. Puja Bansal, Advocate
Case No.: 7243/23 Caseld: 2608M09350 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
NARESH KUMAR GANDHI Vs. M/S P C CLOTHING

Total Days spent : 27
Case No.: 2373/25 Case ld: 2608M09255 Referring Judge : Sh. Himanshu Sehloth, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 PM
ARCHANA VERMA Vs. BHARAT VERMA AND ORS

Total Days spent : 27
Case No.:  2084/22 Caseld: 2608M09434 Referring Judge : Ms. Aayushi Saxena, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 PM
MOHD FAIZ Vs. GULISTAN BEGUM

Total Days spent : 20
Case No.: 579/19 Caseld: 2608M08796 Referring Judge : Sh. Manoj Kumar Sharma, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
JANESHWAR Vs. PALE RAM BALMIKI

Total Days spent : 41
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Case No.: 325/25 Caseld: 2608M08432 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
RAJBIR KAUR Vs. INDERJEET SINGH

Total Days spent : 48
Case No.: 1735/20 Caseld: 2608M09438 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
VEDANTA ELECTRICALS PVT LTD Vs. PUJA BAJAJ

Total Days spent : 20
Case No.: 111/26 Caseld: 2608M09270 Referring Judge : Ms. Jyoti Nain, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:30:00 PM
PREETI Vs. SURAJ

Total Days spent : 27
Case No.: 1032/25 Caseld: 2609M09640 Referring Judge : Ms. Tyagita Singh, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 12:30:00 PM
RAJNI MALIK Vs. PARVEEN MALIK

Total Days spent : 13
Case No.: 833/26 Caseld: 2608M09428 Referring Judge : Ms. Neha Pandey, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:30:00 PM
M/S VINTAGE CREDIT AND LEASING PVT LTD Vs. RAKESH PANDEY AND ANR

Total Days spent : 22
Case No.:  2820/24 Caseld: 2608M09351 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
COIM INDIA PVT LTD Vs. ABDUL HAMEED KHAN

Total Days spent : 27
Case No.: 261/23 Caseld: 2607M08120 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 1:00:00 PM
JASLEEN KAUR Vs. DIPINDER SINGH BINDRA

Total Days spent : 55
Case No.: 6272/19 Caseld: 2609M09657 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
NARESH Vs. TWO WAY CONTAINER LINES

Total Days spent : 13
Case No.: 330/25 Caseld: 2608M08687 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
PAYAL Vs. BHARAT SINGH

Total Days spent : 41
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Case No.: 281/24 Caseld: 2607M07852 Referring Judge : Sh. Anil Kumar Sisodia, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
ASHOK KUMAR NAGPAL Vs. NIMMI GARG

Total Days spent : 62
Case No.: 191/23 Caseld: 2607M07857 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. LALIT KUMAR

Total Days spent : 62
Case No.: 973/25 Caseld: 2608M08434 Referring Judge : Sh. Sachin Sood, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
ANKUR Vs. AMIT

Total Days spent : 48
Case No.: 1009/25 Caseld: 2608M09274 Referring Judge : Ms. Neelofer Abida Perveen, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
UNION BANK OF INDIA Vs. SHUBHAM BABBAR

Total Days spent : 27
Case No.:  307/26 Caseld: 2609M09635 Referring Judge : Sh. Naveen Gupta, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
ASHUTOSH SHARMA Vs. PIYUSH KAURA

Total Days spent : 13
Case No.: 1180/26 Caseld: 2609M09639 Referring Judge : Ms. Manjusha Wadhwa, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
IDFC FIRST BANK LTD Vs. VINAY MITTAL

Total Days spent : 13
Total : 19

Mediator : Ms. Ruby Bedi, Advocate

Case No.: 104/25 Caseld: 2606M06964 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:00:00 AM
DIVYA Vs. RAJESH MISHRA

Total Days spent : 104
Case No.:  34/20 Caseld: 2608M09413 Referring Judge : Sh. Tarun Yogesh, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 11:00:00 AM
DHEERAJ NARANG Vs. RAJESH JAGGI AND ORS

Total Days spent : 22
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Case No.:  4751/24 Caseld: 2607M07847 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
MOHD ASIF KHAN Vs. ANIL KUMAR SINANDI

Total Days spent : 62
Case No.: 120/24 Caseld: 2608M08795 Referring Judge : Ms. Sayesha Chadha, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:30:00 AM
STATE Vs. ABHISHEKH

Total Days spent : 41
Case No.: 669/26 Caseld: 2608M09268 Referring Judge : Sh. Naveen Gupta, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
DIVYA Vs. NEXUPPORT SERVICES PVT LTD

Total Days spent : 27
Case No.: 1293/22 Caseld: 2607M07616 Referring Judge : Ms. Shagun Sharma, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
SURESH PAL SHARMA Vs. JADEEP KAUR

Total Days spent : 69
Case No.: 463/25 Caseld: 2606M06972 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 12:00:00 PM
HEMLATA Vs. DORI LAL @ DEEPU SINGH

Total Days spent : 104
Case No.: 5347/23 Caseld: 2607M08121 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. RAKESH KUMAR

Total Days spent : 55
Case No.:  1440/22 Caseld: 2607M07931 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
MANGALSHREE ABHUSHAN Vs. RAJ KUMAR SETHI

Total Days spent : 62
Case No.:  1470/22 Caseld: 2607M07930 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
MANGALSHREE ABHUSHAN CO Vs. PRATIBHA SAHU

Total Days spent : 62
Case No.:  696/25 Case ld: 2608M08444 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
ANJALI GUPTA Vs. NITIN GUPTA

Total Days spent : 48
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Case No.: 833/25 Caseld: 2607M08132 Referring Judge : Sh. Vinod Kumar Meena, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 2:00:00 PM
ANITA RANI Vs. LAXMI

Total Days spent : 55
Case No.: 861/21 Caseld: 2608M08445 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
KRIT GAHLOT Vs. PRADEEP GAHLOT

Total Days spent : 48
Case No.: 641/26 Caseld: 2608M09356 Referring Judge : Ms. Savitri, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
SHREE BIHARIJI EXPORTS PVT LTD Vs. SEEMA AGGARWAL

Total Days spent : 27
Case No.: 133/26 Caseld: 2608M09264 Referring Judge : Ms. Tyagita Singh, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 3:30:00 PM
SHEETAL RAINA Vs. RAJESH NEGI

Total Days spent : 27
Case No.: 415/24 Caseld: 2607M07295 Referring Judge : Sh. Pankaj Arora, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 11:00:00 PM
MANGALA BHAGAVBHOTIA Vs. ROHIT VINAY BHIDE

Total Days spent : 76
Case No.:  904/22 Caseld: 2608M09404 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
PRAVEEN GOEL Vs. RENU GUPTA

Total Days spent : 22
Case No.:  905/22 Caseld: 2608M09424 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
PRAVEEN GOEL Vs. RENU GUPTA

Total Days spent : 22
Case No.:  910/22 Case ld: 2608M09423 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
PRAVEEN GOEL Vs. RENU GUPTA

Total Days spent : 22
Case No.:  9978/22 Case ld: 2608M08698 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM

SIDHARTH GAUR

Vs. BABITA SAHA
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Total Days spent : a1
Case No.: 407/26 Caseld: 2608M08690 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 PM
MEGHA JINDAL Vs. AAKASH JINDAL

Total Days spent : 41
Case No.: 77/26 Caseld: 2608M08705 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 11:30:00 PM
MEGHA JINDAL Vs. AAKASH JINDAL

Total Days spent : 41
Case No.: 2137/25 Caseld: 2608M09421 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 PM
SHASHI Vs. RAJENDER

Total Days spent : 22
Total : 23
Mediator : Not Assigned, NIL
Case No.: 248/19 Case ld: 2609M10132 Referring Judge : Sh. Ankur Panghal, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:00:00 AM
STATE Vs. MOHAN SINGH

Total Days spent : -1
Case No.: 217/25 Caseld: 2609M10133 Referring Judge : Ms. Deeksha Madaan, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
ALISHA Vs. SAURABH LAHORIA AND ORS

Total Days spent : -1
Case No.: 31/25 Caseld: 2609M10140 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
RUKSAR SAIFI Vs. ASIM ALI

Total Days spent : -1
Case No.: 502/25 Caseld: 2609M10130 Referring Judge : Sh. Dheeraj Mittal, DHJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
RAM KISHAN Vs. GANGA KAVERI COOPERATIVE URBAN T/C SOCIETY LTD

Total Days spent : -1
Case No.: 1017/22 Caseld: 2609M10139 Referring Judge : Sh. Chander Kirti Negi, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:30:00 PM
JASPAL SINGH Vs. DILBAGH SINGH AND ORS
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Total Days spent :

Case No.: 1175/17 Caseld: 2609M10121 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
KAVYA NEGI AND ANR Vs. SAROJ NEGI

Total Days spent : -1
Case No.: 001242/23 Caseld: 2609M10127 Referring Judge : Sh. Ankit Solanki, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:30:00 PM
STATE Vs. ASHWANI @ ASHU

Total Days spent : -1
Case No.: 621/25 Caseld: 2609M10124 Referring Judge : Sh. Devanshu Sajlan, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 1:00:00 PM
KALPANA JAIN AND ANR Vs. KAILASH CHAND AND ANR

Total Days spent : -1
Case No.:  1303/22 Caseld: 2609M10123 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
MUTHOOT FINANCE LTD Vs. RAJESH

Total Days spent : -1
Case No.: 3637/26 Caseld: 2609M10120 Referring Judge : Ms. Surabhi Sethi, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SANJANA GARG Vs. PURSHOTTAM LAL SHARMA

Total Days spent : -1
Case No.: 1415/26 Caseld: 2609M10122 Referring Judge : Sh. Ayush Sharma, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:00:00 PM
IRSHAD ALI Vs. HABIBA

Total Days spent : -1
Case No.: 922/25 Caseld: 2609M10145 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
MAHIMA BHARTI Vs. LALIT KUMAR

Total Days spent : -1
Case No.: 138/26 Caseld: 2609M10144 Referring Judge : Sh. Gajender Singh Nagar, DHJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:00:00 PM
MANISH KUMAR Vs. TRIPTA CHAUHAN

Total Days spent : -1
Case No.: 211/26 Caseld: 2609M10143 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:00:00 PM
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DEEPA AND ORS Vs. GOPAL

Total Days spent : -1
Case No.: 1/23 Caseld: 2609M10142 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 2:00:00 PM
RUKMANI DEVI Vs. MILI DABAS AND ORS

Total Days spent : -1
Case No.: 185/23 Caseld: 2609M10141 Referring Judge : Sh. Rajesh Kumar Singh, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:00:00 PM
RAMA Vs. DHARAMVEER SINGH @ DHARMINDER YADAV

Total Days spent : -1
Case No.: 599038/16 Caseld: 2609M10138 Referring Judge : Ms. Hala Quamar, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
CHAKRESH KUMAR Vs. BIMLA DEVI

Total Days spent : -1
Case No.: 1155/22 Caseld: 2609M10128 Referring Judge : Ms. Anshul Singhal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
VIDYA SAGAR FOODS PVT LTD Vs. AMIT SHARMA

Total Days spent : -1
Case No.:  4861/22 Case ld: 2609M10136 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
TARUN KUMAR Vs. MANISH KUMAR KHANDELWAL

Total Days spent : -1
Case No.: 691/24 Caseld: 2609M10125 Referring Judge : Sh. Devanshu Sajlan, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM
M/S SUKH STEELS PVT LTD Vs. M/S RUDRA POLYMERS

Total Days spent : -1
Case No.: 12883/24 Caseld: 2609M10135 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
INDUSIND BANK LTD Vs. SUMAN

Total Days spent : -1
Case No.: 87/26 Caseld: 2609M10134 Referring Judge : Sh. Ankit Mehta, DHJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:00:00 PM
YATINDER NIRVIK Vs. ANNAPURNA SONI

Total Days spent : -1
Case No.: 293/25 Caseld: 2609M10131 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
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Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 2:00:00 PM
EKTA Vs. SANJAY KUMAR

Total Days spent : -1
Case No.:  843/20 Caseld: 2609M10129 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:00:00 PM
NITIN SHARMA Vs. SURUCHI

Total Days spent : -1
Case No.: 7246/22 Caseld: 2609M10126 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
THE KANGRA COOPERATIVE BANK LTD Vs. JAGDISH CHANDER

Total Days spent : -1
Case No.: 771/25 Caseld: 2609M10137 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
M/S TEXOR ENERGY PVT LTD Vs. VIKRANT

Total Days spent : -1
Case No.: 39/25 Caseld: 2609M10146 Referring Judge : Ms. Shruti Sharma-Il, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
ANJALI Vs. SUBHASH

Total Days spent : -1
Total : 27
Mediator : Sh. Ankur Jain, DHJS
Case No.: 283/25 Caseld: 2607M08112 Referring Judge : Sh. Raj Kumar Tripathi, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PM
THE NAINITAL BANK LTD Vs. RAJU MONDAL

Total Days spent : 55
Case No.: 1027/23 Caseld: 2608M09410 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
PRAMOD KUMAR AGGARWAL Vs. ANITA YADAV

Total Days spent : 22
Case No.: 1030/23 Caseld: 2608M09411 Referring Judge : Ms. Shivangi Mangla, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
PRAMOD KUMAR AGGARWAL Vs. ANITA YADAV

Total Days spent : 22

Case No.: 1022/23 Case ld: 2608M09412 Referring Judge : Ms. Shivangi Mangla, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
PRAMOD KUMAR AGGARWAL Vs. ANITA YADAV

Total Days spent : 22
Total : 4
Mediator : Sh. Harsh Gupta, Advocate
Case No.: 110/26 Caseld: 2608M09273 Referring Judge : Ms. Jyoti Nain, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 AM
JYOTI Vs. CHANDER SHEKHER

Total Days spent : 27
Case No.: 2268/25 Caseld: 2607M07565 Referring Judge : Ms. Sana Khan, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 11:30:00 AM
MOHD SHEZAN Vs. MOHAMMAD IMRAN

Total Days spent : 69
Case No.: 608/18 Caseld: 2608M09426 Referring Judge : Ms. Gunjan Gupta, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 12:00:00 PM
SHARDA GARG Vs. S B MEHTA

Total Days spent : 22
Case No.: 1101/26 Case ld: 2608M09444 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
MEHMOOD AHMED Vs. MOHIT KUMAR

Total Days spent : 20
Case No.: 338/16 Caseld: 2608M08447 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:30:00 PM
STATE Vs. AMIT ASHIWAL

Total Days spent : 48
Case No.: 105/26 Caseld: 2608M09348 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : PETITION FOR MAINTENANCE Hearing Time : 12:30:00 PM
SANJANA CHAUHAN Vs. AKASH

Total Days spent : 27
Case No.: 1269/26 Caseld: 2609M09726 Referring Judge : Ms. Shaina Goyal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 1:00:00 PM
NITI Vs. DEEPAK

Total Days spent : 13
Case No.:  680/24 Caseld: 2608M09402 Referring Judge : Sh. Ajay Singh Shekhawat, DHJS
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Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 2:00:00 PM
SUMAN GHAZAL Vs. SUHAIL AHMED

Total Days spent : 23
Case No.: 3973/25 Caseld: 2608M09425 Referring Judge : Sh. Arvind Tomar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
M/S LADLEE DESIGNER Vs. MD NAVED ANSARI

Total Days spent : 22
Case No.: 5919/23 Caseld: 2608M09258 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
V J ELECTRO SALES PVT LTD Vs. M/S MUTIWINGS ELECTRIC LLP

Total Days spent : 27
Case No.: 520895/16 Caseld: 2609M09636 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 PM
SARBJEET SINGH Vs. INDERPAL SINGH

Total Days spent : 13
Total : 11
Mediator : Sh. J.S. Rawat, Advocate
Case No.: 12154/24 Case ld: 2609M09634 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. ASHWANI KUMAR

Total Days spent : 13
Case No.: 2525/26 Caseld: 2608M09439 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
THE KAUSAMBI COOPERATIVE URBAN THRIFT AND Vs. MANISH KUMAR

Total Days spent : 20
Case No.: 2527/26 Caseld: 2608M09440 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
THE KAUSAMBI COOPERATIVE URBAN THRIFT AND Vs. SACHIN

Total Days spent : 20
Case No.: 103/19 Caseld: 2607M07321 Referring Judge : Sh. Sachin Sood, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
VIJAY KUMAR Vs. VINOD KUMAR AND ORS

Total Days spent : 76

Case No.:  9244/19 Caseld: 2608M08516 Referring Judge : Sh. Tanmay Batham, DJS
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Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
WING BIOTECH Vs. PRITAM BASU

Total Days spent : 48
Case No.:  245/24 Caseld: 2608M09406 Referring Judge : Ms. Shruti Sharma-l, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
CHETA JAIN AND ORS Vs. SHAMMI JAIN AND ORS

Total Days spent : 22
Case No.: 1322/25 Caseld: 2608M09422 Referring Judge : Sh. Ajay Singh Shekhawat, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:30:00 PM
SURENDER GROVER Vs. DAYAWATI

Total Days spent : 22
Case No.: 190/19 Caseld: 2608M08685 Referring Judge : Sh. Aakash Mohan Singh, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:15:00 PM
STATE Vs. FIROZ KHAN

Total Days spent : 41
Case No.:  3924/22 Caseld: 2608M09281 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
PANKAJ RAJPUT Vs. ARUN KUMAR

Total Days spent : 27
Case No.:  93/26 Caseld: 2609M09630 Referring Judge : Ms. Vineeta Goyal, DHJS
Case Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time : 11:15:00 PM
KRISHNA RANI AND ANR Vs. JAGMOHAN KUMAR SHARMA

Total Days spent : 13
Total: 10
Mediator : Sh. Mayank Mehandru, Advocate
Case No.: 8/24 Caseld: 2609M09728 Referring Judge : Sh. Naveen Kr. Kashyap, DHJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 10:30:00 AM
MEENAKSHI Vs. NARESH KUMAR

Total Days spent : 13
Case No.:  448/24 Caseld: 2608M09415 Referring Judge : Sh. Gopal Singh Chauhan, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 11:00:00 AM
REEMA KUMARI Vs. SHASHI KANT SINGH AND ANR

Total Days spent : 22

Case No.: 2060/25 Caseld: 2608M09353

Referring Judge : Ms. Shaina Goyal, DJS
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Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 AM
SHEETAL KAUL Vs. MUKAT SAINI AND ANR

Total Days spent : 27
Case No.:  988/24 Caseld: 2607M07833 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. RINKU

Total Days spent : 62
Case No.: 16412/25 Caseld: 2609M09632 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S IPC ASSOCIATES Vs. M/S GANPATI TRADING

Total Days spent : 13
Case No.:  1040/26 Caseld: 2609M09631 Referring Judge : Sh. Gaurav Dahiya, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 1:00:00 PM
AMIT KAPOOR Vs. SHYAM LAL

Total Days spent : 13
Case No.:  744/25 Case ld: 2608M09360 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
SURAJ Vs. SUNIL KUMAR

Total Days spent : 27
Case No.:  449/26 Caseld: 2607M07928 Referring Judge : DLSA Central, DLSA (Central)
Case Type : COMMERCIAL : COMMERCIAL Hearing Time : 2:30:00 PM
MUSKAN CHOPRA Vs. SHAMA BHALLA

Total Days spent : 62
Case No.: 351/24 Caseld: 2608M09259 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 3:00:00 PM
GOLDEN ROADWAYS AND LOGISTICS PVT LTD Vs. DEVENDRA PRASAD

Total Days spent : 27
Case No.: 1257/25 Caseld: 2608M09491 Referring Judge : Sh. Sumeet Anand, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 3:30:00 PM
SAWITRI DEVI Vs. LT COL GURINDER SINGH

Total Days spent : 20
Case No.: 1350/25 Caseld: 2608M09260 Referring Judge : Sh. Ajay Singh Shekhawat, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 4:00:00 PM
KEHAR SINGH Vs. TARUN

Total Days spent : 27
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Case No.: 677/25 Caseld: 2608M08702 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 10:30:00 PM
HAMPREET KAUR Vs. TARUNPREET SINGH SAYAL

Total Days spent : 41
Total : 12
Mediator : Sh. Pramod Saxena, Advocate
Case No.: 313/25 Caseld: 2608M08442 Referring Judge : Sh. Rangat Ghirra, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:00:00 AM
STATE Vs. VIJAY

Total Days spent : 48
Case No.: 205/25 Caseld: 2607M08127 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:00:00 PM
POOJA Vs. SUNNY

Total Days spent : 55
Case No.:  459/26 Case ld: 2609M09719 Referring Judge : Sh. Sumeet Anand, DHJS
Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM
AKSHAY SETHI Vs. INDU BHATIA

Total Days spent : 13
Case No.: 2371/24 Caseld: 2607M07834 Referring Judge : Sh. Arjun Kirar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
SHRIRAM FINANCE LTD Vs. SACHIN BATRA

Total Days spent : 62
Case No.:  876/21 Caseld: 2605M06424 Referring Judge : Sh. Gaurav Singal, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:30:00 PM
ARICO ORGANICS LTD Vs. KIRTAN SINGH

Total Days spent : 118
Case No.: 1323/25 Caseld: 2608M09257 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
BHAWNA SHARMA Vs. GAURAV SHARMA

Total Days spent : 27
Case No.: 1217/26 Caseld: 2608M08781 Referring Judge : Ms. Manya, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
MANSI VASUDEVA Vs. DHEERAJ @ SUNNY DABUR

Total Days spent : 41
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Case No.: 42/21 Caseld: 2605M06697 Referring Judge : Sh. Manish Gupta, DHJS
Case Type : CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS Hearing Time : 11:00:00 PM
RAJESH GOGIA Vs. GUNJUN KHURANA
Total Days spent : 111
Case No.:  5425/22 Case ld: 2609M09628 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
CHOLAMANDALAM INVESTMENT AND FINANCE CO Vs. DINESH NAGAR
Total Days spent : 13
Total: 9
Mediator : Sh. Rajesh K. Gupta, Advocate
Case No.:  333/26 Caseld: 2608M08459 Referring Judge : Ms. Ruchika Singla, DJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 11:00:00 AM
PAVESH KR Vs. VINOD KR
Total Days spent : 48
Case No.: 10/26 Case ld: 2608M09269 Referring Judge : Ms. Neha Pandey, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 11:00:00 AM
MEENU GUPTA AND ORS Vs. THE MANAGING COMMITTE CIS OFFICERS CGHS LTD
Total Days spent : 27
Case No.: 1594/25 Caseld: 2608M09267 Referring Judge : Ms. Neha Pandey, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 11:00:00 AM
MEENU GUPTA AND ANR Vs. MANGING COMMITTEE CIS OFFICERS GROUP HOUSING
Total Days spent : 27
Case No.: 61042/16 Caseld: 2609M09651 Referring Judge : Sh. Ajay Singh Shekhawat, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
RAMESH KUMAR Vs. LALIT KUMAR SARDANA
Total Days spent : 13
Case No.: 109/17 Caseld: 2608M09036 Referring Judge : Sh. Sachin Gupta, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 12:00:00 PM
STATE Vs. RAVINDER
Total Days spent : 32
Case No.: 12608/25 Caseld: 2608M09349 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S DIGILOGIC DISTRIBUTION SERVICES PVT LTD Vs. M/S BHAGAT COMMUNICATION
Total Days spent : 27
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Case No.: 119/25 Caseld: 2608M08716 Referring Judge : Ms. Gunjan Gupta, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 2:00:00 PM
USHA SINGH Vs. SUNNY KUMAR YADAV

Total Days spent : 41
Case No.:  9466/24 Case ld: 2608M09283 Referring Judge : Ms. Ravisha Sidana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
M/S LORD KRISHNA FINANCE SERVICES LTD Vs. MOHAMMAD SANJEED

Total Days spent : 27
Case No.: 410/26 Caseld: 2608M09266 Referring Judge : Ms. Ruchika Singla, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 11:00:00 PM
PRAHLAD SAHAI Vs. DEVENDER KUMAR

Total Days spent : 27
Case No.: 4634/25 Caseld: 2608M08790 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
VINAY KUMAR Vs. SUNIL

Total Days spent : 41
Case No.: 5315/25 Caseld: 2608M08706 Referring Judge : Sh. Arvind Tomar, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 PM
SHAILESH KUMAR JAISWAL Vs. JITENDER BHATI

Total Days spent : a1
Case No.: 248/26 Caseld: 2609M09629 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 11:30:00 PM
BALJEET KAUR Vs. GAGANDEEP SINGH

Total Days spent : 13
Total : 12
Mediator : Sh. Rakesh Kumar Gupta, Advocate
Case No.:  481/22 Caseld: 2608M09352 Referring Judge : Ms. Sheetal Rani, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:30:00 AM
STATE Vs. RAKESH KALIA @ RINKU

Total Days spent : 27
Case No.: 3747/25 Caseld: 2608M08782 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
SANDEEP ARORA Vs. SHIV SHANKAR AGGARWAL

Total Days spent : 41
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Case No.:  850/25 Caseld: 2608M08446 Referring Judge : Ms. Jyoti Nain, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 PM
PRIYUM MALHOTRA Vs. SAHIL MALHOTRA

Total Days spent : 48
Case No.:  2443/21 Caseld: 2608M08712 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
RENU THAKUR Vs. KANIKA

Total Days spent : 41
Case No.: 164/26 Caseld: 2608M08688 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:30:00 PM
ANGOORI DEVI Vs. DAVINDER SINGH

Total Days spent : a1
Case No.: 472/23 Caseld: 2609M09652 Referring Judge : Sh. Akshay Prakash, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 12:30:00 PM
VED PRAKASH Vs. SANJAY TIWARI

Total Days spent : 13
Case No.: 229/26 Case ld: 2608M09447 Referring Judge : Ms. Manjusha Wadhwa, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 1:00:00 PM
CANARA BANK ERSTWHILE SYNDICATE BNAK Vs. HEMANT AND ANR

Total Days spent : 20
Case No.: 321/26 Caseld: 2608M08694 Referring Judge : Ms. Jyoti Nain, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
KHUSHBOO Vs. PANKAJ PRASAD

Total Days spent : 41
Case No.: 2230/24 Case ld: 2609M09627 Referring Judge : Ms. Pooja Yadav, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
KOMAL YADAV Vs. NAND KISHORE @ SHASHI

Total Days spent : 13
Case No.: 561/26 Caseld: 2608M09265 Referring Judge : Sh. Lalit Kumar, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
OM LOGISTICS SUPPLY CHAIN PVT LTD Vs. AFFINITY APPARELS AND ORS

Total Days spent : 27
Case No.: 623/26 Caseld: 2608M09271 Referring Judge : Ms. Neha Pandey, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
OMLOGISTICS LTD Vs. AFFINITY APPARELS AND ORS

Total Days spent : 27
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Case No.:  4911/22 Caseld: 2608M09405 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:30:00 PM
PRIYA RANJAN SINGH Vs. AURA EXIM AND ORS

Total Days spent : 22
Case No.: 1578/23 Caseld: 2607M08113 Referring Judge : Sh. Anil Antil, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 3:00:00 PM
MUNEER KHAN Vs. JUBAIR AHMED

Total Days spent : 55
Total : 13
Mediator : Sh. Rashid Hashmi, Advocate
Case No.: 5325/25 Caseld: 2608M08711 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
PREMIER POLYFILM LTD Vs. NWCC ISPAT PVT LTD

Total Days spent : 41
Case No.:  6079/24 Caseld: 2607M07846 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
RAJHANS MOTORS INVESTMENT COMPANY Vs. ASHOK KUMAR

Total Days spent : 62
Case No.: 4173/23 Caseld: 2608M09408 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
M/S VINTAGE CREDIT AND LEASING PVT LTD Vs. DHARMENDER KUMAR

Total Days spent : 22
Case No.:  6087/24 Caseld: 2608M09287 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
TARUN KUMAR GUPTA Vs. C M GUPTA

Total Days spent : 27
Case No.: 670/25 Caseld: 2608M09256 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:30:00 PM
REENA ARORA Vs. ABHIK AND ORS

Total Days spent : 27
Case No.: 367/24 Caseld: 2607M07581 Referring Judge : Ms. Anamika, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
MANIKA TOMAR Vs. RITIK @ RAJAT MALKANI

Total Days spent : 69
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Case No.:  2923/21 Caseld: 2607M07326 Referring Judge : Sh. Gaurav Singal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
HARPHOOL SINGH Vs. SAJID ALI

Total Days spent : 76
Case No.: 78/24 Caseld: 2607M07312 Referring Judge : Sh. Vineet Kumar, DHJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:00:00 PM
MEENAKSHI SHARMA Vs. STATE AND ORS

Total Days spent : 76
Case No.: 2067/23 Caseld: 2608M08784 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
BALENDRA SINGH Vs. AMIT MAKHIJA

Total Days spent : a1
Case No.: 2066/23 Caseld: 2608M08783 Referring Judge : Ms. Aradhana, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
BALENDRA SINGH Vs. AMIT MAKHIJA

Total Days spent : 41
Case No.: 126/25 Case ld: 2609M09644 Referring Judge : Sh. Ayush Sharma, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 3:00:00 PM
BHARTI Vs. LAXMI DEVI

Total Days spent : 13
Case No.: 133/26 Caseld: 2607M08185 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 3:00:00 PM
SHIFA NAJ Vs. AMIR ALI

Total Days spent : 55
Total : 12
Mediator : Sh. Ravinder Kr. Gupta, Advocate
Case No.: 119/18 Caseld: 2608M09489 Referring Judge : Ms. Sayesha Chadha, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. ASHISH JAIN

Total Days spent : 22
Case No.: 11/26 Caseld: 2608M09436 Referring Judge : Ms. Manjusha Wadhwa, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:00:00 PM
CANARA BANK Vs. SONIA BHARDWAJ

Total Days spent : 20
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Case No.: 113/26 Caseld: 2608M09437 Referring Judge : Sh. Devendra Kumar Sharma, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 PM
ADARSH SCIENTIFIC CORPORATION Vs. RAJIV GANDHI PROUDYOGIKI VISHWADIYALAYA

Total Days spent : 20
Case No.: 130/25 Caseld: 2608M08461 Referring Judge : Sh. Sumeet Anand, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:30:00 PM
AMIT SINGHLA Vs. BHIRGUNATH

Total Days spent : 48
Case No.: 143/25 Caseld: 2608M08462 Referring Judge : Sh. Sumeet Anand, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:30:00 PM
BHIRGUNATH Vs. AMIT SINGHLA

Total Days spent : 48
Case No.: 575/20 Caseld: 2608M09429 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
MAHESH CHAND Vs. ANUJ RAJORA

Total Days spent : 22
Case No.: 11721/24 Case ld: 2608M08466 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
SHRIRAM FINANCE LTD Vs. HONEY

Total Days spent : 48
Case No.: 6954/23 Caseld: 2608M08572 Referring Judge : Ms. Garima Garg, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
JAI BADRI COOPERATIVE THRIFT AND CREDIT Vs. RAM PAL

Total Days spent : 48
Case No.: 72/26 Caseld: 2608M08695 Referring Judge : Ms. Divya Gupta, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM
MOHD JAMIL Vs. SHOUAIB

Total Days spent : 41
Case No.:  34/20 Caseld: 2607M07863 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
DEEPAK DHAKA Vs. GOVIND KUMAR

Total Days spent : 62
Case No.: 53/24 Caseld: 2608M09279 Referring Judge : Sh. Nishant Garg, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:00:00 PM
CHANCHALA DEVI Vs. AJIT KUMAR AZAD

Total Days spent : 27
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Case No.:  845/24 Caseld: 2608M09484 Referring Judge : Sh. Arvind Bansal, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
VEENA BHARDWAJ Vs. GUJRAT MAHILA HOUSING SEWA TRUST

Total Days spent : 20
Case No.:  480/21 Caseld: 2608M09431 Referring Judge : Ms. Shruti Chaudhary, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 2:00:00 PM
STATE Vs. RAVI RANJAN KUMAR

Total Days spent : 22
Case No.: 539/24 Caseld: 2609M09642 Referring Judge : Ms. Chhavi Bansal, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
NANJUM MALIK Vs. MANAN MALIK

Total Days spent : 13
Case No.: 828/26 Caseld: 2608M09441 Referring Judge : Ms. Vineeta Goyal, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:30:00 PM
SWATI KAUR Vs. SURJEET SINGH

Total Days spent : 20
Total : 15
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